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Failures in Mathematics in Schools

— Shri Warior:
625 Shri Vasudevan Nair:
’ 3zri Dinen Bhattacharya:
L Shri Yashpal Singh:

Wil] the Minisi-r of Education be
pleased to siate:

(a) whether Government are aware
of the large percentage of failures in
mathematics examinations at the high
school level;

(b) if so, whether Government have
tried to ascertain the reasons there-
for; and

(c) the steps taken by Governm
to improve the standard of teaching of
mathematics in schools?
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The Minister in Charge Ministry of
Education (Shri Humayun Kabir):
(a) Yes, Sir.

(b) Yes, Sir; in collaboration with
the State Boards of Secondary Educa-
tion and State Governments concern-
ed.

(c) Improvement of the quality of
teachers by holding seminars and re-
cruitment of better teachers and im-
provement of text-bocks through
research by the Centra! Bureau of
Text-Book Research,

Gas Grids

*626. Shri P. C. Borocah: Will the
Minister of Scientific Research 2and
Cultural Affairs be pleased to state:

(a) whether the Central Fuel Re-
search Institute which has been
examining the question of establish-
ing gas grids in thickly populated and
industrially developed areas have
since arrived at a decision in the
matter;

(b) if so, the number of zones in
which the country is proposed to be
divided under the Scheme; and

(c) how the gas is to be produced?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) Not yet, Sir.

(b) and (c¢). Do not arise.

Honorary Magistrates

*627. Siiri Yashpal Singh: Will the
Minister of Home Affairs be pleased
to state:

¢a) whether the attention of Gov-
ernment has been drawn to a sugges-
tion made by the Chief Justice of
India about the appointment of
Honorary Magistrates for deciding
simple cases;

(b) if so, the reaction of Govern-
ment thereto; and

(c) whether the suggestion has been
commended to the State Governments
for compliance?





